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Sub: IDA-CDA equivalency for various posts of FSSAI orr DR and Deputation
Basis

The equivarerce of cDA vis-a-vis rDA pay scare for the purpose ofrecruitment on DR and Deputation basis was issued by FSSAI in the past and sarneIt,s been available on FSSAI website urcier FAes un rssRt Recruitment

2 lhe issue regardirrg equivalenc;e of pay scales has beerr <ieliberateci by the
comrtrittee constituted by F:SSAI ancl tarkirtg into consideration the equivalerrce of pay
between CDA ancJ IDA Pay scales aoopteo by other Public Sector Enterprrses/
Urtdertakings/ Autr-rnomous Bocjies such as wcnluopr', NHAI lncjiarr RailwayStatiorrs Developrnent Corporation LtcJ., t-Cl ancj UlDAl, the c;onrmittee has
rer;orTrrrrended the equivalerrt pay scale i.rs indicated at para 3 below.

"l The recornrn6]rlcJations of the Contrnittee have been approved by th'
Cornpetent Authr:rity ancl accr:rclingly, in supersession of the earlrer equivalelcy, thg
following revised equivalence of CDA vis-a-vis IDA pay scales are being adopted rrr
FSSAI for future recruitrnents.
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3. The revised equivalence as mentioned above in Para 3 will be effective
rrnrnediately.

4. Thrs issues with the approval of conrpeterrt ALrthority

'Io

1. All officers of FSSAI/Central Govt./ State
FSSAI Website

Copy for irrforrnation to: -

PS to CEO(FSSAI), PS to ED(HR)

Digitally Signed by Sharad
Agqarwal
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